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BEFORE THE NATIONAL GREEN TRIBUNAL 

 Original Application No.  83/2024  (SZ) 

 

Earlier OA No. 107/2024 (Principal Bench) 

In the case of:  

News item titled “Sewage stench drives students of government school out of the 

classroom in Karnataka’s Hallur” appearing in The New Indian Express dated 

21.12.2023 

 

ACTION REPORT IN COMPLIANCE WITH THE ORDER PASSED BY 

THE HON’BLE PRINCIPAL BENCH DATED 05.02.2024 

 

1. At the outset, it is relevant to state that the Hon’ble Principal Bench had 

taken a suo moto action on the basis of the news item titled “Sewage stench 

drives students of government school out of the classroom in Karnataka’s 

Hallur” appeared in the New Indian Express dated 21.12.2023.  

 

2. The News item revealed that there was a plot behind the government’s 

higher primary school  at Hallur near Mundgod wherein the sanitary and 

other waste from the house of the owner of the plot is being discharged and 

the plot is blocked from all sides. Hence, the stench emanating from the plot 

had forced the students of the school to attend classes in the open for last 

three years. Due to this persistent stench, the school's student population has 

decreased from 200 to 120. 

 

3. The Hon’ble Principal Bench in light of the judgement passed by the 

Hon’ble Apex Court in Municipal Corporation of Greater Mumbai v Ankita 

Sinha & Ors, 2021 SCC OnLine SC 897 has taken the present matter 

exercising its suo moto power.  

 

4. The Hon’ble Principal Bench vide its order dated 05.02.2024, had directed 

the Karnataka Pollution Control Board (KSPCB) to conduct the inspection 
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and to take appropriate remedial measures and accordingly submit the 

action report before the Registrar of the Southern Bench of the Tribunal. 

Accordingly the present case having registered the order was communicated 

by the Head Office to the Zonal Office vide letter dated 17.02.2023 and in 

light of the same the Karnataka State Pollution Control Board has taken the 

appropriate steps.  

 

5. On 26.02.2024, KSPCB conducted a detailed inspection at the Government 

Higher Primary School No. 2, Hallur, Mundgod Taluk – 581349, Uttar 

Kannada District in the presence of the principal of the afore-said school. 

The principal of the afore-said school had informed that the layout land was 

owned by one named Mr Gous Mouiddin Pokaki adjacent to the 

Government school and that the layout had been made without a proper 

drainage facility. A copy of the inspection report has been enclosed as 

Document No. 1 for the kind perusal of this Hon’ble Court.  

 

6. During the inspection, the Principal of the Government School stated that 

due to the improper drainage facility, the surrounding sewage generated by 

the houses was stagnated behind the school and created an unpleasant smell.  

 
7. Aggrieved by the unpleasant smell, the Head Master of the afore-said school 

had also made a complaint to the Chief Officer of Town Panchayat, 

Mundgod on 19.12.2023 and accordingly, the news article dated 21.12.2023 

came to be published upon which the suo moto action been taken. A copy 

of the complaint dated 19.12.2023 and response of the Town Panchayat has 

been enclosed as Documents No. 2 and 3 for the kind perusal of this 

Hon’ble Court.  

 

8. It was further found out that based on the complaint dated 19.12.2023, the 

Assistant Commissioner had immediately inspected the spot and it was 

observed that, in the drainage, a dog was found dead. Without and delay the 

municipality cleaning staff were informed to clear the dog and the 

accumulated waste in the drainage. Copy of the letters sent by the Head 
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Master and School Development and Monitoring Committee stating that the 

issue of foul smell created due to the death of the dog near the drainage area 

has been resolved have been enclosed as Document No. 4 and 5 for the 

kind perusal of this Hon’ble Court.  

 

9.  During the inspection, the Karnataka State Pollution Control Board had 

observed the following:  

i. The cause of the emergence to inspect the premises was the 

unpleasant smell arising from the spot.  

ii. Mr. Gous has cleared all the waste blocked in the open drainage area 

and has also constructed a cement block-lined drainage to ensure 

easy flow of sewage water.  

iii. Mr. Gous has also provided a drainage facility behind the school for 

the proper flow of sewage and the entire stagnated water has been 

cleaned and low-lying area has been capped with the soil.  

iv. At present, the Principal of the Government School has informed us 

that the school is running without any smell nuisance and 

disturbance from the adjacent area. 

 

10. The Karnataka State Pollution Control Board in compliance with the order 

passed by the Principal Bench has conducted the spot inspection and it has 

been found that all the necessary remedial measures have been taken to 

resolve the issue. As a result, there is now no sewage smell affecting the 

students at the Government School.  

 

11. The present action report along with all the necessary documents may kindly 

be taken on record in the interest of justice and equity.  

 
 

Place : Bangalore  
 
Date  : 12.08.2024           Advocate for Karnataka State Pollution Control Board 

A.    Mahesh Chowdhary  
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Sub: Regarding the acQons not taken by the Town Panchayat to address the excessive stench generated 

from the drain behind the school 

 

In connecQon with the above maJer, on December 9, 2023, an excessive stench was coming from the 

drain behind the Government Senior Primary School. The smell was so unbearable that the students 

had to sit outside on the ledge to listen to their lessons. The issue was immediately reported to the 

town panchayat. Subsequently, junior health officers and staff from the town panchayat arrived to 

inspect the situaQon. They discovered a dead dog in the drain, which was causing the unpleasant smell. 

The dead dog has since been removed. AddiQonally, steps have been taken to miQgate the odor by 

sprinkling bleaching powder around the area. 

 

There is a private layout belonging to Gausamuddin Pokaki behind the school. Currently, there is no 

connecQng drain to allow fresh water from this layout to flow smoothly, and it has been observed that 

wastewater from the houses is being discharged into the raw drain behind the school. The owner of 

the said layout is required to immediately construct an appropriate drainage system on their property 

and take steps to prevent the discharge of wastewater. 

 

Thank You 

 

Place: Mandagoda 

Date: 19.12.2023 

                                                                                                                                            Yours Sincerely 

 

                                                                                                                                             Headmaster 

                                                                                                                     Government Senior Primary School 

                                                                                                                                            Mundagoda  
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TOWN PANCHAYAT OFFICE, MUNDOD (U.K)- 581 349 

Kr.S.P.P.M.Mu:Naivi:Viv:2023-24                                                                                        Date: 20-12-2023 

 

To 

Hon'ble Assistant Commissioner  

Office of the Assistant Commissioner  

Shirsi, UJara Kannada 

 

Respected 

                                         Sub: Regarding the submission of the custody report concerning the newspaper 

report about the stench emanaQng from the drain located behind Government 

Senior Primary School, Halura        

                                         Ref:   Report published in daily dated : 20-12-2023 

 

Regarding the above maJer, reference date: On 20-12-2023, reports were published in several 

newspapers under various headlines, staQng that children are being taught on the premises of 

Government Senior Primary School, Halura, under the jurisdicQon of Mundagoda Town Panchayat, 

amid a stench coming from the sewer. However, on 19-12-2023, the Headmaster of the school, 

following a public complaint, conducted an immediate inspecQon of the area on the same day. It was 

found that the school is adjacent to a privately owned layout where a dead dog was discovered at the 

locaQon where wastewater from some houses flows. The presence of the dead dog was contribuQng 

to the odor, which was affecQng the school. The dead dog has since been removed by our office 

sanitaQon staff. AddiQonally, steps have been taken to miQgate the unpleasant smell by sprinkling 

melathin powder around the area. 

 

There is a private layout belonging to Gausamuddin Pokaki behind the school. Currently, there is no 

connecQng drain to allow fresh water from this layout to flow smoothly, and it has been observed that 

wastewater from the houses is being discharged into the raw drain behind the school. The owner of 

the said layout is required to immediately construct an appropriate drainage system on their property 

and take steps to prevent the discharge of wastewater. A noQce has been issued to mandate acQon 

against the discharge of wastewater. 

 

Also, the head of the school has given a wriJen statement that the town panchayat will clean the said 

place and take acQon to prevent bad smell. 

 

Further in this regard, the photographs and the wriJen statement given by the school principal 

regarding the cleaning of the said place have been aJached with this leJer and brought to their 

aJenQon. 

Thank You 

Despatch 

Clerk                                                                                                                                Yours Sincerely 

Tahsildar Office, Mundagode                                                                                                                               

                                                                                                                                             Chief Officer  

                                                                                                                             Town Panchayat Mundagode 

 

Copy forwarded to Tahsildar, Mundagoda for informaQon 

Rashi Singh
16



• 

p 

' . ' . ' ' I ' " '-

1(1 \\'I~ r~/.l {Cf-{/.\'/ ,1 or- r-1:;c! L~J!{D20D (U.I~) . !)&', Jf.£ 
r . - "" 
l_~l-' , ,.} .(_ •;.. 

c:r~,::;s: 20- 12-2c23 

r:,;;t:l:J : ~;;:iJJ ;i,"'2~.ms'.:t::i t::.-"?:-io:b~ .::s~r.:.::J2 ~oru rt,,o~ p::l'J, ct,&aoc:.0 .:3c't~.:,-~ 

It' 
r,-, 

'll u 

iii.'e:J'te:i:1o3 E',.iJ;;j5:,~;;j oJD3.l. 

e.,1)~e;.) : 1) .:iu.J\--o',J.di'S'd:J, ;::1do,;t, 4,e,o.i) .-:g,:pn,i'S' md. ffi'g_,ad:J d.:$d @e5E"" 

/;)~05: 19-1-2023 

2) e:r;s~oi'S' 20-12-2023 d .-::1~t5'd .:$di;). 

oe ;:i)ec.,id o~a:0~ ;::1ot:lof;}~r;.:fo~. ero~erod1a:0 ;::1d<56e> 4,e,o.i) ~~rui'S' ~eJ. a5~ru 

i, ooru;j ~.;l.1.1 cJe~t.J";d~ ~~!S ped) ;::1cmi.Jal') a5e>m~eciru o'~'tPn6 -ddoai .jtS.:$~ olYeleoru~~~ 

IFe:"t~ ;i,;jri\/ Ped~, mcJo.i) cl>ol!:)d:J;j o'~ cit-Jadd~ t8r..s::il ;::j_g .::$Meo~ ~ ;i,o:ix;;ie, 

«. I.! M IJQ,;, 
M 

"7'o::ut:>oc:idJ;d. ~oood ;::1dt5<Je> Ml® ~~ruo' 'ffiJoa:o .:1.J1a:i &:iQ<l!S'•"'J~ ;i,,,riru 

~o:::ido.iJ<'rtl~t:£ ~ira ~do eJe?.s~;d Mti~ Ped~ -ddo~ti cEe>wcic:! 3.i,~ .:moeo'~d mrtoi>~ 

.:!-'~1.i.:fc -:.,om ruo~ ~:::ur ~c{1eotiJ ~t>t-'JJ pe~ cliedeecir::So3 -~.iJ;j<L,dru ~vo' ~e,~d. 

~S9:~ 15Z~;i; oc~ ~.:1<L;::1mro~:;:b ~a09..le>. 

ti, 
rfr;f;:i,2~c~ .:1..-_.-~~ 
6 ~ f..& . .:iJJo:ict~r.J' 

- ------

Rashi Singh
17



 

 

 

 

 

TOWN PANCHAYAT OFFICE, MUNDOD (U.K)- 581 349 

 

Kr.S.P.P.M.Mu:Naivi:Viv:2023-24                                                                                        Date: 20-12-2023 

NOTICE 

 

                                         Sub: Regarding taking steps to prevent discharge of waste water by immediately 

construcQng an drainage system in their owned land 

                                   

                                         Ref:   (1) Headmaster, Government Higher Primary School, Haluru ApplicaQon dated 

                                                         19-1-2023 

                                                   (2) Circular dated 20.12.2023 

 

In relaQon to the above maJer, it was found during a site inspecQon that the private layout belonging 

to you, behind Government Senior Primary School, Halur, lacks proper connecQng drains for the 

smooth flow of fresh water. Consequently, house water is being discharged into the raw drain behind 

the school, which creates difficulQes for the children of Government Senior Primary School in their 

studies. Although the sewage from the said layout is being promptly removed, it is necessary for you 

to take immediate measures to prevent wastewater from being discharged into the drain. You are 

directed to construct an  on your property to manage the wastewater properly. Please be advised that 

legal acQon will be taken if these measures are not implemented. 

  

 

                                                                                                                           Chief Officer 

                                                                                                                                Town Panchayat Mundagode 

 

To 

Gausamuddin Pokaki 

Kille Oni, Mundagoda 
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From 

The Headmaster and  

SDMC Chairman/Member  

Government Senior Primary School 

No 02 Halur Mundagoda 

 

 

Sub: On 19/12/2023, about the case of children si`ng outside and listening to the lesson in the  

         school without being able to bear the smell of sewage. 

 

Respected 

 

On the aforemenQoned day, the excessive stench coming from the drain in behind of the school caused 

the children to sit in the shade of the school fence and yard. Subsequently, the town panchayat staff 

arrived, removed the dead dog that had fallen into the drain, cleaned the area, added bleaching 

powder to the drain, covered it with soil, and redirected the water flow to provide an immediate 

soluQon. As of 09/02/2024, a sewer system will be constructed  to provide a permanent soluQon. 

A comprehensive report of the case is aJached herewith along with a picture. 

 

Thank You 

 

Place: Mandagoda 

Date: 20.02.2024 

                                                                                                                                            Yours Sincerely 

 

                                                                                                                                             Headmaster 

                                                                                                                     Government Senior Primary School 

                                                                                                                                            Mundagoda  
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Govt Senior Primary School No. 2 (Haluru) Mundagoda, Shirasi, UJara Kannada 

 

ConfirmaQon leJer from SDMC regarding incident in school occurred on 19/12/2023 

 

On December 19, 2023, Tuesday, as usual, the school began with prayers at 9:20 AM. Aber the prayers, 

the children were heading to their classrooms. However, today the children and teachers noQced an 

unpleasant smell coming from the drain behind the school. The smell was so bad that it was 

unbearable. As a result, the students sat outside on the ledge to listen to the lesson. The head teacher 

reported the issue to the president of the SDMC, Mrs. Nirmala Bendlaga` (P.P.), and officials from the 

educaQon department. They visited the school and confirmed the foul odour coming from the drain 

behind the school. The head teacher, school president, members, and parents present at that Qme 

immediately informed the town panchayat. Subsequently, junior health officers and staff from the 

town panchayat arrived to inspect the situaQon. They discovered a dead dog in the drain, which was 

causing the unpleasant smell. 

 

The water from Gausamuddin Pokaki’s layout and the toilet water from his rented houses behind our 

school have not been properly disposed of and have been leb to accumulate behind the school without 

being redirected. For the past two years, this has caused a persistent foul smell at the school. Despite 

bringing this issue to the aJenQon of the town panchayat, no soluQon was provided. Given this 

ongoing problem, the SDMC members and parents raised the maJer with journalists to explain why 

the children had to sit outside and demanded acQon to resolve the drainage issue. In response, the 

town panchayat staff brought a JCB to close the drain, diverted the water to another route, and made 

temporary arrangements. This incident was reported in the newspaper on December 20, 2023. 

 

A permanent sidewall  has been built and made the water flow permanently, so the problem has been 

solved. 

 

Thank You 

 

Place: Mandagoda 

Date: 20.02.2024 

                                                                                                                                            Yours Sincerely 

 

                                                                                                                                             Headmaster 

                                                                                                                     Government Senior Primary School 

                                                                                                                                            Mundagoda  
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